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RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.3792/2003

(From the judgenent and order dated 09/12/2002 in WP 419/ 2002

of The H GH COURT OF BQOVBAY)

SHRAMAJI VI SHI KSHAN PRASARAK MANDAL Petitioner (s)
VERSUS

STATE OF MAHARASHTRA & ORS. Respondent (s)

(Wth prayer for interimrelief)

Date : 29/05/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE N. SANTCSH HEGDE
HON BLE MR JUSTI CE SH VARAJ V. PATIL
( VACATI ON BENCH)
For Petitioner (s) M. Sushil Karanjkar, Adv.

M. Venkat eswara Rao Anunol u, Adv.

For Respondent (s)
M. A S. Bhasne, Adv.

M. Mikesh K. Gri, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

List this matter after vacati on.

(K. K. Chaw a) (Prem Prakash)
Court Master Court Master



